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II. Mahara htra 

12. Manipur 

13· Meghalaya 

14. Nagaland 

15· Orissa 

16. Punjab. 

17· Raja~than 

18 Tamil Nadu 

19· Tripura 

20. Uttar Pradesh 

21. West Bengal 

Establbtun~t of AWo-senice stations 

7567. SHRI SUDHIR GIRl: 
SHRI HANNAN MOLLAH: 

Will the Minister of AGRICULTURE 
be pleased to state: 

(a) the details of Government's plan to 
establish agro-service stations in the ~oun­
try, State-wise; 

(b) the mode of recruitment to the ser-
vice, qualifications and experi~nces needed 
for this purpose; and 

(c) the achievements so far in thi res-
pect and the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRlE9 OF AGRICULTURE AND 
RURAL DEVELOPMENT (SHRI R. V. 
SWAMI ATHAN): (a) The Govern-
ment propo e to set up agro- ervice cen-
tres through institutional agencies like 
State Agro InctJstries Corporations and 
village cooperatives. The scheme has not 
80 far been finalised. 

(b) Since these centres are to be run 
by institution, the question of recruit- -
ment of individuals does not arise 

7' 5 acr s (paying land r venue up to Rs. lO' 0 0' 

No mption 

No land rtvenue 1 vied (Commnuity owner 
ship) . ( 

No land r venu levi cI (Communit . 
ownership) 

Entire agri ulturalland 

5 standard acres 

6· 178 acres to 22·653 acres 

All dry lands generally ex mpted' 

3 standard acr s. 

3' 125 acr s ( - bigha'l) 

6 acr (unirrigated land) 

(c) This scheme is yet to be implemen 
ted. 

Multinationals/ Big Rouses in Flshiag 
Business 

7568. SHRI MOHAN LAL PATEL:' 
SHRI DAULAT SINHJI JADE-

JA: 
Will the Minister of AGRICULTURE 

be pleased to state: 

(a) the names of the multinationals ~nd 
big busin.s houses which are in the field 
of fishing business; 

(b) the number of trawlers owned by 
each such company; 

(c) whether any area has been fixed for 
catching fish in Indian ocean by these' 
companies so that the traditional fisher--
men may not suffer and if so, the details 
thereof; 

(d) whether any company has applied 
for issue of new licence or for additioncli' 
trawler; 

(e) if so, the details thereof; and 

(f) what is the policy regarding issuing: 
licence for fishing? 
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THE MINISTER OF STATE IN THE 
MINISTRIES OF AGRICULTURE AND 
RURA DEVELOPMENT (SHRI R. V. 

WAMI ATHAN): (a) and (b). De-
tai1s are as follows: 

am vf th Company No. of 
Trawlers 
owned 
(20M & 
above 
lenth) 

- - - ~---~,------

(i) Union Carbide Indi2. Ltd. 8 

(ii) Britannia Industries Ltd. 3 

(iii ) Tata il i\Iills Company 
Ltd. 

(iv) India Tobacco Corr.pany 
Ltd. 2 

(v) Chowgu]c & Company Pvt. 
Ltd. 4 

(vi) Chowg"u}t: l('arnship~ Lt,!.. ~ 

(vii) Konkan Fi~hf'rj("s Pvt. Lt:l. 2 

(c) The area of operation for all the 
above trawlers is largely beyond the area 
of operation of traditional fi hermen. 

~ (d) and (e). Britannia Industries Ltd. , 
Tata Oils Company Ltd., and International 
Fisheries Ltd., have applied for chartering 

• of two, five and ten vessels from German 
Demo ratic Republic Singapore and 
United Arab Emirates respectively. 

(f) No licence is required for fishing in 
the high seas. However, for chartering 
foregin ves eis for fishing apart from other 
condition fees are also payable. 

Target of foodgrains productioD fixed for 
Sixth Five Year Plan 

7569. SHRI MOHAN LAL PATEL: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether Government have collected 
the State-wise data about the target 'Of 
production of foodgrains fixed by the Sta-
tes for the Sixth Plan period; 

. (b) if so, what is the target fixed by 
Gujarat for the above Plan period; and 

(c) what strategy is being adopted in 
the State to achieve the target? 

THE MINISTER OF STATE IN THE 
MINISTRIES OF AGRICULTURE AND , 
RURAL DEVELOPMENT (SHRI R. V. 
SWAMINATHAN): (a) Yes, Sir. 

(b) The targe.t of foodgrains produc-
tion for 1984-85 for Gujarat State is 53.50 
lakh tonnes~ 

(b) The strategy to achieve the target. 
ted production by the State Government 
will be: 

(i) increasing the area under high 
yielding varieties of cereals; 

(ii) systematising the availability of 
·main inputs viz., seeds, fertilisers and 
insecticides largely through the village 
cooperatives; 

(iii) increa ing the production of puls-
e by taking them as mixed crop with 
other crops like castor and cotton in-. ' troduction Of ~hort duration varieties of 
mung in summer after harvest of irri-
gated wheat; and 
(iv) integrated pest management will be . 
implemented to protect the crops from 

pest damage and thereby enhalIlce the ' 
production. 

Effect of indu trial pollution OD agricultu. 
ral production 

7570. ,SHRI CHINTAMANI JENA: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether Government are aware that 
the atmosphere pollution cau ed by the 
industrial sector adversely affects the agri-
cultural production; 

(b) whether any research has been made 
by the Indian Scientific Congress in this , 
regard; and 

(c) if so, the details in this regard and 
the remedial step , preventive steps Gov- · 
ernment proposed to take ' in this matter? 

THE MINISTER OF STATE IN THE 
MINISTRIES OF AGRICULTURE AND 
RURAL DEVELOPMENT (SHRI R. V ... 
SWAMINATHAN): (a) Yes, Sir. 




